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DEPARTMENT OF ENVIRONMENT, FORESTS AND WILDLIFE 

NOTIFICATION 

Delhi, 23rd, April, 2019 

No. F.1(07)/DPGS/C.Case/2017-18/9397-9429.— In exercise of the powers conferred by Rule (5) and 

Rule(7) of the Wetlands (Conservation & Management) Rules 2017 notified by MoEF&CC, Govt. of India vide GSR 

1203(E) dated 26
th

 September, 2017, the Lt. Governor of Delhi is pleased to constitute Wetlands Authority for the 

purpose of the conservation and management of wetland for the Union Territory of Delhi consisting of the following 

members:- 

i.  Chief Secretary, Delhi   Chairperson 

ii. Vice Chairman, DDA Member, Ex-officio 

iii. The Secretary-in-Charge of the Department of Environment Vice-Chairman 

iv. Pr. Secretary-in-Charge PWD Member, Ex-officio 

v. The Secretary-in-Charge of the Department of Urban Development Member, Ex-officio 
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vi. The Commissioner-cum-Secretary-in-Charge of the Department of Development Member, Ex-officio 

vii. CEO, Delhi Jal Board Member, Ex-officio 

viii. The Secretary-in-Charge of the Department of Fisheries Member, Ex-officio 

ix. The Secretary-in-Charge of the Department of Irrigation & Flood Control Member, Ex-officio 

x. The Secretary-in-Charge of the Department of Tourism Member, Ex-officio 

xi. The Secretary-in-Charge of the Departments of Revenue Member, Ex-officio 

xii. Principal Chief Conservator of Forest, Delhi Member, Ex-officio 

xiii. Managing Director, Geo Spatial Data Limited (GSDL) Member, Ex-officio 

xiv. Member Secretary, Delhi Pollution Control Committee Member, Ex-officio 

xv. Member Secretary, Biodiversity Board of UT Member, Ex-officio 

xvi. Commissioner of MCD(North, South and East) Member, Ex-officio 

xvii. Head of Delhi unit of CGWB Member, Ex-officio 

xviii. Secretary,  Delhi Cantonment Board Member, Ex-officio 

xix. Addl. PCCF of the regional office of Ministry of Environment, Forest & Climate 

Change, Lucknow  

Member, Ex-officio 

xx. Director, Delhi Zoo Member, Ex-officio 

xxi. Superintendent, Archaeologist, Archaeological Survey of India Member, Ex-officio 

xxii. Director, Environment Member, Ex-officio 

xxiii. Conservator of Forest/CEO(DPGS) Member Secretary 

 

 The following members are nominated as experts :- 

(i) Sh. I.H. Khan, PCCF (Retd.) 

(ii) Sh. Manu Bhatnagar, INTACH 

(iii) Director, DTU/Representative of DTU 

(iv) Director, IARI/Representative of IARI 

 

 

By Order and in the Name of  

Lt. Governor of the National Capital Territory of Delhi, 

MADHUP VYAS, Secy. (Env. & Forest) 
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